zI TEM NO 25 COURT NO. 3 SECTION Il T A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO(s). 2975 OF 2004

KUVAR MAI NI Appel I ant (s)

VERSUS

COVMNR. OF | NCOVE TAX, PUNJAB Respondent ( s)

(Wth prayer for interimrelief and office report )

Dat e: 20/04/2007 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ASHOK BHAN

HON BLE MR JUSTICE V. S. S| RPURKAR

For Appellant(s) Ms. Barnali Basak, Adv. for

Ms. Shipra Ghose, Adv.

For Respondent (s) M. Pradeep Shukla, Adv. for

M. B.V.Balram Das, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER

M. Pr adeep Shukl a, Adv. appears for t he
time to file

vakal at nama and count er affidavit. Permtted to do

r espondent

SO

Wi t hin

and

f our

seeks

weeks



and t wo

weeks thereafter to file rejoinder affidavit.

Li st after six weeks.

(Parveen Kr. Chaw a) (Kanwal Si ngh)

Court Master Court Master



